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WP(C) No.13403 of 201

Bipin Bihari Pradhan e ...  Petitioner
-Versus-
State of Odisha & others ... ... Opp. Parties

AFFIDAVIT BY THE CHIEF DISTRICT
MEDICAL & PUBLIC HEALTH OFFICER,
BALASORE & COLLECTOR, BALASORE IN
COMPLINACE OF THE ORDERS DTD. 14™
JULY 2021 AND 02.09.2021.

I, Dr. Dulalsen Jagatdeo, aged about 62 years,
Son of Late Bijoysen Jagatdeo, at present working as
Chief District Medical & Public Health Officer,
Balasore, At/PO/Dist. Balasore do hereby solemnly

affirm and state as follows:-

1. That I have been duly authorized by the
Collector, Balasore to swear this affidavit on his
behalf. I am well acquainted with the facts of the
present case and competent to swear this affidavit
in my official capacity.

2. That, I have gone through the directions issued

in para-14 of the order dated 14% July, 2021 and 2™
Sept, 2021 and understood the contents thereof.

3.  That, the present affidavit is being filed in

compliance of the aforesaid directions of the Hon’ble
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4.  That in reply to para No.2(1) ‘of the Hon’ble 3

that, estimates has been submitted by the Ekecut_i_ve
Engineer, R&B Division-lI, Balasore to acco.ard
necessary administrative approval from' Health and
Family Welfare Department vide Letter No. 6501
dated 20/09/21. Copy of the letter dtd. 20.09.2021 is

annexed herewith and marked as Annexure-A for kind

perusal.. After receipt of the funds the same will be
released to the Civil Contractors P.W.D. who have taken
up the workof effecting repairs to the kachha houses in

area-2.

Apart from that, it is also reported by the
Executive Engineer, R&B Division-II, Balasore vide
letter No. 6662 dt. 28.09.2021 that, the construction of
shed at Leprosy colony is in progress. All the pile
foundation for 10 nos. of dwelling houses have been
completed. Brick work in 2 (two) nos. of dwelling
houses have been completed up to lintel level & the

balance work is in progress. Copy of letter No. 6662 dt.

28.09.2021 is annexed herewith and marked as

- Annexure-B for kind perusal.

5. That in reply to para No.2(ii) of the Hon’ble
- Court, it is humbly submitted that the filling up of the
dump; yard has been taken up by B.D.O Remuna, but it
could not be completed due to incessant rain..

However, steps are being taken by the B.D.O. Remuna
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to complete the earthen filling by the end of this weelc.
Further, it is also submitted before the Hon’ble Co&;t
that, garbage has been cleaned up by BDO Remung.
Copy of the BDO Remuna, letter No. 2799 dated
27/09/21 is enclosed herewith and marked as

Annexure-C for kind reference.

6.  That in reply to para No.2(iii) of the Hon’ble
Court, it is humbly submitted that as per the
observation made by the Amicus Curiae(AC), a 2000
litre capacity overhead tank has been provided by the
Executive Engineer, RWSS Division for uninterrupted
water supply to the 10 toilets which have been
constructed. Copy of photograph is annexed herewith

and marked as Annexure-D.

In addition to this BDO Remuna has reported
that, 6 Nos of toilets have been made fully functional
with overhead Tank and water supply.4 Nos of toilets
are at finishing stage which will be completed shortly.

7.  That the request by Hindu Kusth Nivaran
Sangathan (HKNS) for increasing leprosy cases from
33 to 60 has been examined and accordingly, another
17 cured leprosy persons with deformities have been
identified, thereby increasing the inmates from 33 to
50 have been proposed and their names have been
submitted to the Secretary,' Hindu Kusth Nivaran
Sangathan (HKNS) for taking necessary action at their
end. Copy of letter No. 16145 dt. 18.09.2021 of the
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CDM&PHO is enclosed herewith and marked as

Annexure-E for kind reference.

8. That the answering Opp. Party craves for leave
of the Hon’ble Court to make further submissions and
file further affidavits in support of his contentions, in
the interest of justice and for effective adjudication by

the Hon’ble Court.

9.  That the facts stated above are true to my
knowledge, based on available official records and the

rest are humble submissions before the Hon’ble Court.

Identified by
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:ﬁ)cate S Clerk G s Office Deponent.

CERTIFICATE

Certificate that due to non-available of cartridge
papers white papers have been used.

Cuttack
Dated.29/09/2021
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Sir,
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E Mail ID :- eepwdbls2@gmall com

ANNEXURE~= 4

OFFICE OF THE EXECUTIVE ENGINEER
BALASORE (ROADS & BUILDINGS ) DIVISION-II
AT/PO- BHASKARGANS, STATION ROAD , BALASORE

ﬁ

No. 'éﬁ@fﬁ . /Dt RDT-Al

/
/ - '
The Collector and District Magistrate,

Balasore.

Construction of Shed at Leprosy Colony, Bampada, Balasore.

With reference to the subject cited above, it

is to state that,

according to the order High Court Df. 09.08.20210f WP( €) No. 13403 of 2015 and

instruction of -Collector & District Magistrate, Balasore, the construction of Shed at

leprosy Colony Bampada, Balasore is in progress. In the mean while Amicus Curige of

Hon'ble ngh Court visited the site on Dt. 29.08.2021 and asked for early execution of

Construction of Shed for dwellers of Leprosy Colony.

Therefore, the following estimates are hereby submitted for

accordance of Administrative Approval and placement of funds for early execution &

completion by engaging a number of agencies.

st. No, Name of the Work Amount
Construction of Shed of Leprosy Colony at Bampada, Balasore for
1 2021-22 (Part-1) 499,800.00
Construction of Shed of Leprosy Colony at Bampada, Balasore for
2 | 3021-22 (Part-2} | 419,000.00
Construction of Shed of Leprosy Colony at Bampada, Balasore for
3| 202122 (Part-3) 419,000.00
Construction of Shed.of Leprosy Colony at Bampada, Balasore for '
4 | 2021-22 (Part-4) 419,000.00
~Construction of Shed of Leprosy Colony at Bampada, Balasore for
5 | 2021-22 (Part:5) 419,00000
Construction of Shed of Leprosy Colony at Bampada, Balasore for
6 | 2021-22(Part-6) 419,000.00
Construction of Shed of teprosy Colony at Bampada, Balasore for :
7 | 202122 (Part-7) 419,000.00
Construction of Shed of Leprosv Colony at Bampada Balasore for
8 | 202122 (Part-8) 419,000.00
Construction of Shed of Leprosy Colony at Bampada, Balasore for
9 | 202122 (Part-9) 419,000.00

TRUE COPY
ATTESTED
cel District Medical 8
Public Health Officer
Balasore
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1 ANNEXURE-[2

OFFICE OF THE EXECUTI VE ENGINEER
BALASORE (ROADS & B UILDINGS) DIVISION-IT  CONTA CT NO: - 06782263149
AT/PO- BHASKARGANJ, BALAS ORE E Mail ID: - eepwdbls2@gmuail.coi

No _gg6R!-Pate i — 28, 09 24

To
The Collector and District Magistrate, Balasore. .
Sub: - Construction ‘of shed at Leprosy colony in Lewis Road,
' Bampada in the District of Balasore for the year 2021-22.
Sir,

In inviting a kind reference to the above noted subject, it is to state
that the Construction of shed at Leprosy colony is in progress. All the pile foundation
for 10 nos of dwelling houses have been completed. Brick work in 2 (Two) nos of
dwelling houses have been completed up to lintel level & the balance work is in
progress. The work is delayed dLje to continuous rain.

This is for favour of your kind information & necessary action.

Yours faithfully,

TR v e
Executivz’@ngtg,ne’eyl],
Balasore (R & B) Division-II

Memeo No. Date. .

Copy forwarded to the Assistant Executive Engineer, Sadar R&B
Subdivision for information & necessary action. He is instructed to expedite the work

so as to complete the work in all respects within the time line.

\

Executive Engineer,
Balasore (R & B) Division-II

.
TRUE COPY
ATTESTED

Chief Distric! mecical &
Public Health Oficer
Balasore



& ANNEXURE= 2

OFFICE OF THE PMCHAY&T SAMIT [, REMUNZA

i l Ph. No.:-06782-224369
" '."" i 1‘;: .
R E-mail-ori-remuna@gramsat.nic.in

Létier:No. 2799 Dt. 27-09-2021

To DA

The Collector,

Balasore.
Sub :- Submission of compllance report regarding visit of three Amicus Curie

tothe Leprosy Colony

Ref :- Letter No. 291/Res. Dt.05/08/2021
Sir, ’ !

In, inviting a referehce to the letter on the subject cited supra, | am to
comply herewith the reply of laid down para no. 12 (VI} and 12(VIl) of WP{ C } No.
13403 of 2015 as noted below
Para-12(Vl) o .
The filling up of dump yard inside the premises of the Leprosy Colony
has been taken up but could not be completed due to incessant rain. It wil!
be completed by end of this week. Garbage inside the premises has been
cleaned up.

Para-12(Vil)

6 nos of toilets for 33 nos of families are fully functional with
overhead tank and water supply. 4 nos of toilets are at finishing stage and
will be completed very shortly.

This is for-favour of kind information.

Yours Faithfully,

a\ M
WMQ%\(%HCG&
RAmeras
Memo No. 2800 Dated .27-09-021

Copy to Deputy Collector, Judicial Section, Balasore fo@ﬂof information.

BJogk: Qev&,epmeﬁtbl\ﬁcen'
Remuna
TRUE CCPY
ATTESTED

Gisie§ District mMedical &
Public Health Officer
Balasore
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ANMNEXURE- £

Thie Hororary. Spcretary;
JKNS, Odisha State: Branch. o
HOD Bullding, Director oi Health

g_hub_ane_swar S , : ,

,"incfease-df-‘inmale strenpth frb'm-{!':l’ to 50 of Lewis Lgpioﬁy.r(_:olohy, Bampada,
Balasore T :
Sir,

famto mnmate -,ruu that the Leprosy Cured Persons of Balasorg are always

pressing for admission in the Lewis Leprosy Colony gampdda (Rehabilitation Center), Balasore

for which the Tist of inmates is enclosed hgrewnh for your. kind information and necessary
£PD Depattment is required.

action for obtanmng the permlssion from Govt, in-55

a Yuu are therefore requested kindly to obtain thc permisslon of Govt. and
c'Ommumcatethe same tu us for admission of inmates In the center atthe earliest.

Yours faithfully
. . o ’ . ah
. Tl
. District Publi Health Offlcer, Balasore

h
MemoNo !@ 1Y 6 pate. 1892

Copy submitted to the Cotlector Balasore for Kind information and pecessary

action.

- o ; gﬂﬂﬂ Public'Heﬁ;%%?‘}c%f: g\asore

. Memnﬂo 15/@7 ' Date 1 gu.;q,p;f*
C.op'f submitted to- the Chief District Medlcal & Publlc Healih. Officer; Balasore for

o

) - ) ~ : E ‘f.- o Qula aw:wt e, -ﬂvn-h '“‘_ aist ¢ ﬁ_ﬂ ﬁ ’L’{
. DlstriclPubhc Hed hOihcer.Ba!asom

e MOTRT :\?ummmM

K. SV ERY 5.0 qupmD -

- R Eﬁ:fwlf i} mmm 1457
AT Pl mmm“’ MG _ TRUE GO pY
, : T Bhebuesui .10, - - eD
FeonPISTRICT U, BALASTRE A TES ST

$ ,-,’ . R 11 ) i
SO Eas0,0055172.00 L/

! piiitng
: M&“‘?'*@“ﬂﬁym.m
I ) b| D\.J&\'C’ .il"'j!C'l‘ &
) ' @ eygitic Healib nOffcor

Balasore



& ’-fip:" :

a ANNEXURE-
posed New Entry to RC for HKNS Approval of LEPROSY
A ﬁ COLONY BAMPADA(RC) BALASORE
SL NO: \NAME . AGE | SEX ADHAR NUMBER _
" |Paura Murmu 72 |MALE |642395328655
22 |Sita Baskey - 59 |FEMALE |728275690334
3 |Sukurasing 51 |MALE (881088572608
4" {Parbati Sing 41 |FEMALE (895012680677 |
5 |Lilly Baskey. 72 |FEMALE |386385763626
Pana Hembrum 55 |{FEMALE |711255453907
Chandra Mohan Murmu | 61 (MALE 243367873791
|KuniSing 76 |FEMALE |352610139343
|subasini Marandi 60 _|[FEMALE |270622241583
Bhaghara marandi 35 [MALE |499521176559 )
11 {Padmavatidas 61 |FemaLE |948908132019
12 Surendra Besra 70 {MALE 390202143090
13 |Surendra Malik 59 |MALE (494444866556
14 |[MangalSoren 63 |MALE  |g25257463304
35  |Dhani Besra 65 |FEMALE (474827862146
16 |Sauna Murmu | 67 |MALE 5_3:1;023—001186
17 |Hajimani Murmy S5 |FEMALE 3240’9869;?755
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